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THE MINISTER OF STATE IN IHE
DEPARTMENT OF INTERNAL SE-
CURITY (SHRI ARUN NEHRU): (0

Yes, Sir.

Setting up of high powered body to
resolve border disputes

52. SHRT K. VASUDEVA
PANICKER:
SHRIMATI KRISHNA KAUL:

(b) The question of amending the Citi-
zenship Act, 1955, i under consideration
of the Government.

Will the Minister of HOME AFFAIRS

He pleased to state: Dessgn to bomb the Parliament House hy

extremists

(a) whether Government propose to set
up a high-powered body to resolve inter-
State disputes in the matter of territories,
such aa Karnataka-Maharashtra dispute
over Belgaum;

54. SHRI SURESH KALMADI:
SHRI DHARAM CHANDER
PRASHANT:

Will the Minister of HOME AFFAIRS

(b) if so, the details thereof; and be pleased to state:

) (.a) whether it is a fact that the CBI is
(¢) if not, what other steps .Governrnent enquiring into a case of attempt to bomb
propose to take to resolve such disputes? I the Parliament House by the  extremists;
and

THE MINISTER OF STATE IN THE
DEPARTMENT OF STATES (SHRI
GHULAM NABI AZAD); (a) No such
proposal is under consideration of the
Government at present.

(b) Dots not arise.

(¢) Government of India are of the
view tfiat the boundary dispute can be
resolved only with the willing cooperation
of the State Governments concerned and
towards this end the Central Government
v/ill extend all possible assistance to them.

ft*P*s<i to amend Citizen sbjp Act

53. SHR1 K. VASUDEVA
PANICKER:
SHRIMATI KRISHNA KAUL:

WiH the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government's attention has
been dTawn to a newg item that appeared
ia the Newstime, of 29th June, 1986 under
the caption "Citizenship Act to be amend-
ed"; and

(fc) ;f so, w'hat are the details of the
proposal?

(b) if so. what security steps have been
taken by Government to forestall such an
eventuality i, future and to protect the
Parliament House?

THE MINISTER OF STATE IN THE
DEPARTMENT OF STATES 1SHRI
GHULAM NABI AZAD); (a) Yes, Sir.

(b) T, counter-act any such mischief the
following steps have been taken by Delhi
Police:—

(1) Intelligence agencies have been
geared up.

(2) Strict screening of visitors to the
Parliament House.

(3) Intensifying the watch and ward
arrangements  inside the Parliament
House.

(4) Posting of uniformed armed Police
in the Parliament House estate to pre-
vent entry of unauthorised persons dur-
ing day and night.

(5) Proper regulation of vehicular tra-
ffic into the Parliament Home.

(6) Making of uniformed police ar-
rangements at tbe periphery of Parlia-
ment House when the house is in ses-
sion.



